
N O T I C E

Please take notice that WP(S)/2378/2019 with analogous cases shall be taken
up  by  Hon'ble  Mr.  Justice  Dr.  S.N.Pathak  in  Court  No.3  today  i.e.  on
16.02.2022 at 02:15 PM through VC.

                                                      By Order,
           

                                                                                                       Sd/-  
Dated the 16th February, 2022                     (Sanjeev Kumar Das)
High Court of Jharkhand, Ranchi                                                Joint Registrar (L&C) 



NOTIFIED CASES CAUSELIST For Wednesday The 16th February 2022
COURT NO. 3 (THROUGH VC)
SINGLE BENCH (BENCH ID-24719)

AT 2:15 PM
HON'BLE MR.JUSTICE DR.S. N. PATHAK

Judgement
1 W.P(S)/2378/2019 PARAS NATH MANDAL

VS
THE STATE OF JHARKHAND

PANKAJ KUMAR RAHUL KR GUPTA
RAJIV RANJAN
NEELAM TIWARY
ASHOK KR YADAV

APPOINTMENT
wt2 W.P(S)/6615/2018 NEEL KAMAL VERMA

VS
THE STATE OF JHARKHAND

PANKAJ KUMAR
SNEH
MUKESH KR SINHA

RICHA SANCHITA
KAUSHIK SARKHEL
INDRANIL BHADURI

APPOINTMENT
wt3 W.P(S)/2385/2019 DIGAMBAR PRASAD YADAV

VS
THE STATE OF JHARKHAND

PANKAJ KUMAR
DEBARSI MONDAL

HIMANSHU KR MEHTA
VANDANA SINGH

APPOINTMENT
wt4 W.P(S)/2405/2019 PHAGU MAHATO

VS
THE STATE OF JHARKHAND

SHADAB BIN HAQUE ATANU BANERJEE

APPOINTMENT
wt5 W.P(S)/2414/2019 MUKESH KUMAR ROY

VS
THE STATE OF JHARKHAND

PANKAJ KUMAR
DEBARSI MONDAL

PRASHANT KR SINGH
AMIT KUMAR

APPOINTMENT
wt6 W.P(S)/2426/2019 NAIMISHLAM ANSARI

VS
THE STATE OF JHARKHAND

PANKAJ KUMAR HIMANSHU KR MEHTA
VANDANA SINGH

APPOINTMENT
IA NO, 5027/2019
wt7 W.P(S)/2468/2019 SANOJ KUMAR

VS
THE STATE OF JHARKHAND

PANKAJ KUMAR SUNIL KUMAR

APPOINTMENT
wt8 W.P(S)/2469/2019 UMESH CHOUDHARY

VS
THE STATE OF JHARKHAND

PANKAJ KUMAR MUKESH KR SINHA

APPOINTMENT
wt9 W.P(S)/2470/2019 GOPAL CHANDRA MAHATO

VS
THE STATE OF JHARKHAND

DEBARSI MONDAL PRABHAT KR SINHA
PARTH S. A. SWAROOP PATI

APPOINTMENT
wt10 W.P(S)/2473/2019 MANOJ PRASAD YADAV

VS
THE STATE OF JHARKHAND THROUGH
THE SECRETARY HUMAN RESOURCES
DEVELOPMENT DEPARTMENT

RADHA KRISHAN GUPTA
PINKY SHAW

NIPUN BAKSHI
DEVESH KRISHNA

APPOINTMENT
wt11 W.P(S)/2474/2019 SHABBIR AHMAD

VS
THE STATE OF JHARKHAND THROUGH
THE SECRETARY HUMAN RESOURCES
DEVELOPMENT DEPARTMENT

RADHA KRISHAN GUPTA
PINKY SHAW

MANOJ KR. NO.3
SREENU GARAPATI

APPOINTMENT
wt12 W.P(S)/2507/2019 DHARMENDRA KUMAR

VS
THE STATE OF JHARKHAND

PANKAJ KUMAR RICHA SANCHITA
KAUSHIK SARKHEL
LAXMI MURMU

APPOINTMENT
IA NO, 3773/2021 (For Deleting the name of Party)

 1/8  



NOTIFIED CASES CAUSELIST COURT NO 3-FOR WEDNESDAY THE 16TH FEBRUARY 2022  HIGH COURT OF JHARKHAND, RANCHI - 2 - 

wt13 W.P(S)/2539/2019 PRAYAG YADAV
VS
THE STATE OF JHARKHAND THROUGH
THE SECRETARY HUMAN RESOURCES
DEVELOPMENT DEPTT

RADHA KRISHAN GUPTA JAYANT FRANKLIN TOPPO

RECRUITMENT
wt14 W.P(S)/2540/2019 KRISHAN RAUT

VS
THE STATE OF JHARKHAND THROUGH
THE SECRETARY HUMAN RESOURCES
DEVELOPMENT DEPTT

RADHA KRISHAN GUPTA SANJEEV THAKUR

RECRUITMENT
wt15 W.P(S)/2574/2019 SANJAY KUMAR MISTRY

VS
THE STATE OF JHARKHAND THROUGH
PR SECRETARY HUMAN RESOURCE
DEVELOPMENT

SARITA GUPTA
ABHIJEET KUMAR

SUNIL KUMAR

RECRUITMENT
IA NO, 5802/2021 (For Addition of Party)
wt16 W.P(S)/2577/2019 ASHOK KUMAR PANDIT

VS
STATE OF JHARKHAND THROUGH THE
PR SECRETARY SECRETARY HUMAN
RESOURCE DEVELOPMENT
DEPARTMENT

NAWIN KUMAR
ARVIND PRAJAPATI

PRABHAT KR SINHA
PARTH S. A. SWAROOP PATI

RECRUITMENT
IA NO, 10866/2019 (For Amendment Petition)
wt17 W.P(S)/2653/2019 JITENDRA PRASAD DANGI

VS
THE STATE OF JHARKHAND THROUGH
THE PR SECRETARY SCHOOL
EDUCATION AND LITERACY
DEPARTMENT

RANJIT KUMAR PRABHAT KR SINHA
PARTH S. A. SWAROOP PATI

QUASHING
wt18 W.P(S)/2654/2019 YOGENDRA SAW

VS
THE STATE OF JHARKHAND THROGH
THE PR SECRETARY SCHOOL
EDCUATION AND LITERACY
DEPARTMENT

RANJIT KUMAR HEMANT KR GUPTA

QUASHING
wt19 W.P(S)/2660/2019 ROHIT KUMAR MEHTA

VS
THE STATE OF JHARKHAND THROUGH
PRINCIPAL SECRETARY HUMAN
RESOURCES DEVELOPMENT

PIYUSH CHITRESH
DEEPANKAR

HIMANSHU KR MEHTA
VANDANA SINGH

APPOINTMENT
wt20 W.P(S)/2667/2019 MD MAHFUZ ANSARI

VS
THE STATE OF JHARKHAND THROUGH
PRINCIPAL SECRETARY HUMAN
RESOURCE DEVELOPMENT

ABHIJEET KUMAR
SARITA GUPTA

SUNIL KUMAR
ASHOK KR YADAV

APPOINTMENT
wt21 W.P(S)/2678/2019 SANJAY KUMAR SINGH

VS
THE STATE OF JHARKHAND THROUGH
THE PRINCIPAL SECRETARY HUMAN
RESOURCE DEPARTMENT

NAWIN KUMAR RICHA SANCHITA
KAUSHIK SARKHEL
LAXMI MURMU

APPOINTMENT
wt22 W.P(S)/2680/2019 KISHOR KUMAR GUPTA

VS
THE STATE OF JHARKHAND THROUGH
PR SECRETARY DEPTT OF PERSONNEL
ADMINISTRATIVE AND REFORMS

ARPAN MISHRA DHANANJAY KR PATHAK
ASHOK KR YADAV

APPOINTMENT
wt23 W.P(S)/2686/2019 SUNITA KUMARI

VS
THE STATE OF JHARKHAND

RADHA KRISHAN GUPTA
PINKY SHAW

MANOJ TANDON

APPOINTMENT
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wt24 W.P(S)/2691/2019 BHIKHAN PRAJAPATI
VS
STATE OF JHARKHAND THROUGH THE
PR SECRETARY HUMAN RESOURCE
DEVELOPMENT DEPTT

NAWIN KUMAR MUKESH KR SINHA

APPOINTMENT
IA NO, 6355/2019
wt25 W.P(S)/2692/2019 DEGLAL GOPE

VS
STATE OF JHARKHAND THROUGH THE
PR SECRETARY HUMAN RESOURCE
DEVELOPMENT DEPTT

NAWIN KUMAR ANOOP KR MEHTA
MR.ASHUTOSH ANAND

APPOINTMENT
wt26 W.P(S)/2693/2019 RITESH RANJAN

VS
THE STATE OF JHARKHAND THROUGH
PRINCIPAL SECRETARY HUMAN
RESOURCES DEVELOPMENT

DEEPANKAR
PIYUSH CHITRESH

CHANDRA G. A. BARDHAN

APPOINTMENT
wt27 W.P(S)/2695/2019 AJAY KUMAR SHARMA

VS
THE STATE OF JHARKHAND THROUGH
PRINCIPAL SECRETARY HUMAN
RESOURCES DEVELOPMENT

DEEPANKAR
PIYUSH CHITRESH

NAVIN KUMAR
RAHUL SABOO

APPOINTMENT
wt28 W.P(S)/2707/2019 RAM MOHAN PRASAD SAH

VS
THE STATE OF JHARKHAND THROUGH
PRINCIPAL SECRETARY HUMAN
RESOURCES DEVELOPMENT

DEEPANKAR
PIYUSH CHITRESH

NIPUN BAKSHI
DEVESH KRISHNA

APPOINTMENT
wt29 W.P(S)/2710/2019 MAHESH KUMAR

VS
THE STATE OF JHARKHAND THROUGH
PR SECRETARY HUMAN RESOURCE
DEVELOPMENT

SARITA GUPTA
ABHIJEET KUMAR

JAYANT FRANKLIN TOPPO

APPOINTMENT
wt30 W.P(S)/2716/2019 KUMAR AMIT

VS
THE STATE OF JHARKHAND THROUGH
PR SECRETARY HUMAN RESOURCE
DEVELOPMENT

SARITA GUPTA
ABHIJEET KUMAR

KRISHNA SHANKAR
SURESH KUMAR

APPOINTMENT
wt31 W.P(S)/2751/2019 MANMOHAN MAHATO

VS
THE STATE OF JHARKHAND THROUGH
PR SECRETARY HUMAN RESOURCES
DEVELOPMENT

DEEPANKAR
GAURAV ABHISHEKH
PIYUSH CHITRESH

NAVIN KR SINGH

APPOINTMENT
wt32 W.P(S)/2756/2019 JITENDRA KUMAR GUPTA

VS
THE STATE OF JHARKHAND THROUGH
THE CHIEF SECRETARY

BALESHWAR YADAV RAHUL KR GUPTA
NEELAM TIWARY

APPOINTMENT
wt33 W.P(S)/2761/2019 SHANKAR PRASAD

VS
THE STATE OF JHARKHAND THROUGH
PR SECRETARY HUMAN RESOURCES
DEVELOPMENT

DEEPANKAR
GAURAV ABHISHEKH
PIYUSH CHITRESH

GAUTAM KUMAR
PRAVEEN AKHOURI
LAXMAN KUMAR

APPOINTMENT
wt34 W.P(S)/2781/2019 DEONATH KUMAR

VS
THE STATE OF JHARKHAND THROUGH
THE CHIEF SECRETARY

BALESHWAR YADAV PRABHAT KR SINHA
PARTH S. A. SWAROOP PATI

APPOINTMENT
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wt35 W.P(S)/2806/2019 RUP LAL SAH ALIAS ROOP LAL SAH
VS
THE STATE OF JHARKHAND THROUGH
PR SECRETARY HUMAN RESOURCE
DEVELOPMENT

SARITA GUPTA
ABHIJEET KUMAR

PRAVEEN AKHOURI
GAUTAM KUMAR

APPOINTMENT
wt36 W.P(S)/2809/2019 SURESH KUMAR

VS
THE STATE OF JHARKHAND THROUGH
PR SECRETARY HUMAN RESOURCE
DEVELOPMENT

SARITA GUPTA
ABHIJEET KUMAR

NAVIN KR SINGH

APPOINTMENT
wt37 W.P(S)/2814/2019 KRISHNA KUMAR GUPTA

VS
THE STATE OF JHARKHAND THROUGH
PR SECRETARY HUMAN RESOURCE
DEVELOPMENT

SARITA GUPTA
ABHIJEET KUMAR

HIMANSHU KR MEHTA
VANDANA SINGH

APPOINTMENT
wt38 W.P(S)/2817/2019 KRISHAN KUMAR

VS
THE STATE OF JHARKHAND THROUGH
PR SECRETARY HUMAN RESOURCE
DEVELOPMENT

SARITA GUPTA
ABHIJEET KUMAR

NIPUN BAKSHI
DEVESH KRISHNA

APPOINTMENT
wt39 W.P(S)/2818/2019 VIMAL KUMAR YADAV

VS
THE STATE OF JHARKHAND THROUGH
PR SECRETARY HUMAN RESOURCE
DEVELOPMENT

SARITA GUPTA
DEEPAK KR DUBEY
ABHIJEET KUMAR

MANOJ KR. NO.3
SREENU GARAPATI
MANOJ KUMAR

APPOINTMENT
wt40 W.P(S)/2819/2019 SUDHIR KUMAR MANDAL

VS
THE STATE OF JHARKHAND THROUGH
PR SECRETARY HUMAN RESOURCE
DEVELOPMENT

SARITA GUPTA
ABHIJEET KUMAR

JAI PRAKASH,(A A G)
DARSHANA PODDAR MISHRA

APPOINTMENT
wt41 W.P(S)/2867/2019 SUKAR THAKUR

VS
THE STATE OF JHARKHAND THROUGH
THE CHIEF SECRETARY

BALESHWAR YADAV HIMANSHU KR MEHTA
VANDANA SINGH

APPOINTMENT
wt42 W.P(S)/2870/2019 MANOJ KUMAR YADAV

VS
THE STATE OF JHARKHAND THROUGH
PR SECRETARY HUMAN RESOURCE
DEVELOPMENT

SARITA GUPTA
ABHIJEET KUMAR

MUKESH KR SINHA

APPOINTMENT
wt43 W.P(S)/2871/2019 SITARAM MAHTO

VS
STATE OF JHARKHAND THROUGH THE
PR SECRETARY HUMAN RESOURCE
DEVELOPMENT DEPTT

NAWIN KUMAR
ARVIND PRAJAPATI

JAI PRAKASH,(A A G)
DARSHANA PODDAR MISHRA

APPOINTMENT
wt44 W.P(S)/2877/2019 KUNDAN KUMAR MISHRA

VS
THE STATE OF JHARKHAND THROUGH
PR SECRETARY HUMAN RESOURCE
DEVELOPMENT

SARITA GUPTA
ABHIJEET KUMAR

SANJEEV THAKUR

APPOINTMENT
wt45 W.P(S)/2879/2019 NAGESHWAR PRASAD SINGH

VS
THE STATE OF JHARKHAND THROUGH
THE PR SECRETARY HUMAN
RESOURCE DEVELOPMENT DEPTT

NARESH PD THAKUR
SATISH KUMAR

MANOJ TANDON
RAJIV RANJAN

APPOINTMENT
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wt46 W.P(S)/2902/2019 SUBHASH CHANDRA YADAV
VS
THE STATE OF JHARKHAND THROUGH
PRINCIPAL SECRETARY HUMAN
RESOURCES DEVELOPMENT

PIYUSH CHITRESH
GAURAV ABHISHEKH
DEEPANKAR

BRIJ BIHARI SINHA

APPOINTMENT
wt47 W.P(S)/2910/2019 MD AFSHAR HUSSAIN

VS
THE STATE OF JHARKHAND THROUGH
PR SECRETARY HUMAN RESOURCE
DEVELOPMENT

SARITA GUPTA
ABHIJEET KUMAR

CHANDRA G. A. BARDHAN

APPOINTMENT
wt48 W.P(S)/2914/2019 BASUDEO KUMAR

VS
THE STATE OF JHARKHAND THROUGH
PR SECRETARY HUMAN RESOURCES
DEVELOPMENT

PIYUSH CHITRESH
GAURAV ABHISHEKH
DEEPANKAR

DHANANJAY KR PATHAK

APPOINTMENT
wt49 W.P(S)/2917/2019 SUDHIR KUMAR RAJAK

VS
THE STATE OF JHARKHAND THROUGH
PR SECRETARY HUMAN RESOURCES
DEVELOPMENT

PIYUSH CHITRESH
GAURAV ABHISHEKH
DEEPANKAR

PRASHANT PALLAV
RAJIV RANJAN

APPOINTMENT
wt50 W.P(S)/2955/2019 RAM BHAROS YADAV

VS
THE STATE OF JHARKHAND THROUGH
THE CHIEF SECRETARY

BALESHWAR YADAV SUNIL KUMAR
ASHOK KR YADAV

APPOINTMENT
IA NO, 3121/2021 (For Intervener Petition)
wt51 W.P(S)/2957/2019 SHARWAN KUMAR MAHATO

VS
THE STATE OF JHARKHAND THROUGH
PR SECRETARY HUMAN RESOURCE
DEVELOPMENT

SARITA GUPTA
ABHIJEET KUMAR

BRIJ BIHARI SINHA

APPOINTMENT
IA NO, 7054/2019 (For Misc.)
wt52 W.P(S)/2964/2019 LOKNATH CHOUDHARY

VS
THE STATE OF JHARKHAND THROUGH
PRINCIPAL SECRETARY HUMAN
RESOURCES DEVELOPMENT

DEEPANKAR
GAURAV ABHISHEKH
PIYUSH CHITRESH

RUPESH SINGH

APPOINTMENT
wt53 W.P(S)/2974/2019 BINITA KUMARI SINGH

VS
THE STATE OF JHARKHAND THROUGH
THE CHIEF SECRETARY

BALESHWAR YADAV CHANDRA G. A. BARDHAN

APPOINTMENT
wt54 W.P(S)/2980/2019 KHIRODHAR THAKUR

VS
THE STATE OF JHARKHAND THROUGH
THE PR SECRETARY SCHOOL
EDUCATION AND LITERACY DEPTT

RANJIT KUMAR NIPUN BAKSHI
DEVESH KRISHNA
MITHILESH SINGH

APPOINTMENT
wt55 W.P(S)/2981/2019 RAJESH KUMAR

VS
THE STATE OF JHARKHAND THROUGH
THE PR SECRETARY SCHOOL
EDUCATION AND LITERACY DEPTT

RANJIT KUMAR MANOJ KR. NO.3
SREENU GARAPATI

APPOINTMENT
wt56 W.P(S)/3101/2019 MAHESH PRASAD SHARMA

VS
THE STATE OF JHARKHAND THROUGH
PR SECRETARY HUMAN RESOURCE
DEVELOPMENT

SARITA GUPTA
ABHIJEET KUMAR

SUNIL KUMAR
ASHOK KR YADAV

RECRUITMENT
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wt57 W.P(S)/3102/2019 AJIT KUMAR VERMA
VS
THE STATE OF JHARKHAND THROUGH
PR SECRETARY HUMAN RESOURCE
DEVELOPMENT

SARITA GUPTA
ABHIJEET KUMAR

BRIJ BIHARI SINHA

RECRUITMENT
wt58 W.P(S)/3103/2019 MUKHTAR ANSARI

VS
THE STATE OF JHARKHAND THROUGH
PR SECRETAR HUMAN RESOURCES
DEVELOPMENT

DEEPANKAR
GAURAV ABHISHEKH
PIYUSH CHITRESH

RUPESH SINGH

RECRUITMENT
wt59 W.P(S)/3106/2019 RAMU PRASAD YADAV

VS
THE STATE OF JHARKHAND THROUGH
PR SECRETARY HUMAN RESOURCE
DEVELOPMENT

SARITA GUPTA
ABHIJEET KUMAR

MUKESH KR SINHA

RECRUITMENT
IA NO, 6507/2019 (For Modification)
wt60 W.P(S)/3136/2019 PRAKASH PRASAD GORAIN

VS
THE STATE OF JHARKHAND

PANKAJ KUMAR VINOD KUMAR SAHU

APPOINTMENT
wt61 W.P(S)/3140/2019 NAGENDRA KUMAR

VS
THE STATE OF JHARKHAND THROUGH
PR SECRETARY HUMAN RESOURCES
DEVELOPMENT

SURAJ KUMAR
MANISH KUMAR

JAYANT FRANKLIN TOPPO
MITHILESH SINGH

APPOINTMENT
IA NO, 6227/2020 (For Deleting the name of Party), 9302/2019 (For Deleting the name of Party)
wt62 W.P(S)/3168/2019 SWAPAN KUMAR MANDAL

VS
THE STATE OF JHARKHAND THROUGH
THE PR SECRETARY SCHOOL
EDUCATION AND LITERACY DEPTT

PRABHAS CHANDRA JHA PRASHANT PALLAV

APPOINTMENT
wt63 W.P(S)/3242/2019 DILIP KUMAR

VS
THE STATE OF JHARKHAND THROUGH
PR SECRETARY HUMAN RESOURCES
DEVELOPMENT

PIYUSH CHITRESH
GAURAV ABHISHEKH
SANTOSH MAHATO
DEEPANKAR

DHANANJAY KR PATHAK

APPOINTMENT
wt64 W.P(S)/3282/2019 DEVENDRA KUMAR

VS
THE STATE OF JHARKHAND THROUGH
THE PR SECRETARY SCHOOL
EDUCATION AND LITERACY DEPTT

RANJIT KUMAR
BINIT CHANDRA

RUPESH SINGH

APPOINTMENT
wt65 W.P(S)/3529/2019 PREM SHANKAR

VS
THE STATE OF JHARKHAND THROUGH
THE CHIEF SECRETARY

RAKESH RANJAN PRABHAT KR SINHA
RAJIV RANJAN
PARTH S. A. SWAROOP PATI

APPOINTMENT
wt66 W.P(S)/3640/2019 SANJEEV BHUSHAN

VS
THE STATE OF JHARKHAND

SNEH ATANU BANERJEE

APPOINTMENT
wt67 W.P(S)/3766/2019 NIPLAL MANDAL

VS
THE STATE OF JHARKHAND THROUGH
PR SECRETARY HUMAN RESOURCE
DEVELOPMENT

SARITA GUPTA
ABHIJEET KUMAR

MANOJ KR. NO.3
SREENU GARAPATI

APPOINTMENT
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wt68 W.P(S)/3770/2019 HEMANT KUMAR PANDIT
VS
THE STATE OF JHARKHAND THROUGH
PR SECRETARY HUMAN RESOURCE
DEVELOPMENT

SARITA GUPTA
ABHIJEET KUMAR

GAUTAM KUMAR
PRAVEEN AKHOURI

APPOINTMENT
wt69 W.P(S)/4333/2019 ROHIT KUMAR GUPTA

VS
THE STATE OF JHARKHAND THROUGH
PR SECRETARY HUMAN RESOURCE
DEVELOPMENT

SARITA GUPTA
ABHIJEET KUMAR

NAVIN KR SINGH
RAJIV RANJAN

APPOINTMENT
wt70 W.P(S)/4383/2019 JHALBAL JHA

VS
THE STATE OF JHARKHAND THROUGH
PR SECRETARY HUMAN RESOURCE
DEVELOPMENT

SARITA GUPTA
ABHIJEET KUMAR

JAI PRAKASH,(A A G)
DARSHANA PODDAR MISHRA

APPOINTMENT
wt71 W.P(S)/4507/2019 MEGHLAL RAM

VS
THE STATE OF JHARKHAND THROUGH
PRINCIPAL SECRETARY HUMAN
RESOURCE DEVELOPMENT

SARITA GUPTA
ABHIJEET KUMAR

HIMANSHU KR MEHTA
VANDANA SINGH

APPOINTMENT
wt72 W.P(S)/4541/2019 RAMBOL YADAV

VS
THE STATE OF JHARKHAND THROUGH
PR SECRETARY HUMAN RESOURCES
DEVELOPMENT

DEEPANKAR
GAURAV ABHISHEKH
PIYUSH CHITRESH

JAI PRAKASH,(A A G)
RAJIV RANJAN

APPOINTMENT
wt73 W.P(S)/4552/2019 SANTOSH KUMAR TIWARI

VS
THE STATE OF JHARKHAND THROUGH
PR SECRETARY HUMAN RESOURCES
DEVELOPMENT

DEEPANKAR
PIYUSH CHITRESH

ANOOP KR MEHTA
RAJIV RANJAN
MR.ASHUTOSH ANAND

APPOINTMENT
wt74 W.P(S)/4553/2019 DOMAN MAHTO

VS
THE STATE OF JHARKHAND THROUGH
PR SECRETARY HUMAN RESOURCES
DEVELOPMENT

DEEPANKAR
GAURAV ABHISHEKH
PIYUSH CHITRESH

MANOJ TANDON
RAJIV RANJAN

APPOINTMENT
wt75 W.P(S)/4554/2019 ASHOK KUMAR SAHU

VS
THE STATE OF JHARKHAND THROUGH
PR SECRETARY HUMAN RESOURCES
DEVELOPMENT

DEEPANKAR
PIYUSH CHITRESH

HIMANSHU KR MEHTA
VANDANA SINGH

APPOINTMENT
IA NO, 6777/2021 (For Addition of Party)
wt76 W.P(S)/5072/2019 MANISH KUMAR

VS
THE STATE OF JHARKHAND THROUGH
PR SECRETARY HUMAN RESOURCES
DEVELOPMENT

SURAJ KUMAR NAVIN KUMAR
RAHUL SABOO

RECRUITMENT
wt77 W.P(S)/5120/2019 KRISHANA KUMAR

VS
THE STATE OF JHARKHAND THROUGH
PR SECRETARY HUMAN RESOURCE
DEVELOPMENT

SARITA GUPTA
ABHIJEET KUMAR

YOGENDRA PRASAD
RAJIV RANJAN
SREENU GARAPATI

APPOINTMENT
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wt78 WP/6140/2019 SAHDEO YADAV
VS
THE STATE OF JHARKHAND THROUGH
THE PR SECRETARY SCHOOL
EDUCATION AND LITERACY DEPTT

AMRITA SINHA
KUMAR SUNDARAM
KUMAR AYUSH
ADITYA MOHAN
KHANDELWAL
BINOD SINGH
KUMAR PAWAN

NIPUN BAKSHI
DEVESH KRISHNA

SERVICE RESIDUARY
IA NO, 274/2021 (For Amendment Petition)
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